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being transferred from one place to 
another, the kind of information they 
shOUld give and all that. 

Shri Hari Vislulu lUmath: Are 
they more efficient today? 

Slui Jawaharlal Nehru: I think, 
Sir, they are rather efficient now. 
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Shrlmati Savitri Nigam: May I 
know whether it is a fact that in spite 
of the fact that the number of news 
bulletins has increased the number of 
news editors remains the same and 
therefore the pressure of work is too 
much on the people? 

Shri Sham Nath: It is a fact that 
the number of news bulletins has in-
creased during the last few years. I 
have not been able to follow the latter 
part of the question. 

Mr. Speaker: Next Question--Shri 
p. R. Chakraverti. 

Shrimati Savitri Ni&"am: I wanted 
to know whether in spite of the in-
crease in the number of news bulle-
tins there has been nO increase in the 
number of news editors. 

Mr. Speaker: Shri P. R. Chakra-
verti. 

.+ r Shri P. R. Chakraverti: 
I Shri Hari VishAu Kamath: 

*1193. ~ Shri Sidheshwar Prasad: 
I Shri Harish Chandra 
l Mathur: 

Will the Prime Hillister be pleased 
to state: 

(a) whether his attention has been 
drawn to the speech of Mr. Adlai 
Stevenson, Chief U.S. delegate to the 
U.N. at Princeton University on 23rd 
March, 1964, describing the take-over 
of Goa by India as an outright inva-
sion; and 

(b) if so, whether Government have 
conveyed their reaction to the emi-
nent speaker and circulated the same 
among the U.S. Universities, specially 
.. t Princeton? 

The Minister of State in the Mials-
try of External Affairs (Shrimatl 
Laksh.m.i Melloll): (a) and (b). The 
Government have seen reports in the 
Press about Mr. Adlai t so ~ 
speech in which reference was made 
by him to the liberation of Goa by 
armed action. Since the United 
Nations have already endorsed that 
Goa, Daman and Diu have been 
nationally united with India, Govern-
ment do not consider it necessary at 
this stage to take note of the perso-
nal opinion of an individual. 

Shri p. R. Chakraverti: Is it not 
a fact that Mr. Adlai Stevenson while 
making special mention of outright 
invasions singled out India to be res-
ponsible for the same; if so, may J 
know whether the Government is in 
a position to nUllify the mischievous 
information conveyed to the world at 
large? 

Shrimati Lakshmi Menon: We have 
seen the statement of Mr. Stevenson. 
I have already stated that the United 
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Nations, by a resolution, No. 1807, 
passed in the General Assembly stat-
ed: 

"in view of the fact that Sao 
.Jose Batista d'Ajuda and Goa and 
dependencies were no longer un-
der the administration of Portu-
gal having been nationally united 
with Dahomey and India respec-
tively." 

In view of this it is not necessary for 
us to do anything because the whole 
world knows that it is part of India. 

Shrt p. R. Chakraverti: Is it not 
a fact that the outbursts of Shri Adlai 
StevenSOn in the Security Council in 
1961 over the question of Goa and the 
Resolution which was sponsored by 
the westem nations and vetoed by 
Russia created tension to the extent 
of straining our relations with the 
U.S.A. and President Kennedy had to 
make some amends for the same pri-
vately? 

The Prime Minister aad Minister of 
External Mairs and Minister of Ato-
mic Energy (Shri Jawaharlal Nehru): 
I do not exactly remember this past 
mcident, but it is a fact that some 
people, mainly Mr. Adlai Stevenson, 
hold a certain opinion which, we 
think, is absolutely unjustified. He 
knows it and everybody knows it that 
it is OUr opinion about his opinion. r 
do not think his opiniQIl has gone 
very far. So far as the United 
Nations and others are concerned, my 
colleague has already read out to you 
the Resolution passed by it in regard 
to Goa. 

Shri Bari VisllJlu Kamath: Is it a 
fact that India's voice, once powerful, 
against colonialism and imperialism 
has not been heard with respect in 
the comity of nations, particularly in 
Europe and America, barring the 
small number of pro-China countries, 
since Govemment's cowardly acquies-
cence in China's colonial and neo-
imperialist hold over Tibet; if so, does 
this have anything to do with this mis-
understanding on this matter on Ame-
rica? 

Shri Jawaharlal Nehru: think, 
what the han. Member has said is 
absolutel, wrong, 100 per cent wrong. 

Shri Dari Vishau Kamath: What 1£ 
wrong? 

Shri Jawaharlal Nehru: It is wron\! 
that it has anything to do with our 
attitude towards China's invasion of 
Tibet. That happened 10 or 12 years 
ago. 

Shri Dati Vishnu Kamath: I saiel. 
it appears that Government's stand 
as regards China's hold over Tibet ... 

Shri Jawaharlal Nehru: Whether 
we acquieSCed or not before, :t is abso-
lutely wrong, that is, the effect of that 
on this because what he refers to per-
haps-J do not think he is correct but 
still-maybe, is due to somethin" re-
cent in regard to our position in re-
gard to those matters, not 7, 8 or 18 
years old. That is due to many causes 
which can be investigated and which 
are being investigated. It is wron" to 
think that India's influence is very 
much less than it used to be. It is less 
in the sense that we do not quite shout 
as loudly ... 

Shri IIem Barua: We did a lot of 
shouting before. 

Shri .JawaharW Nehru: Whether 
we did shout before or not, oth('rs 
shout louder . . . 

/'ihri Hem Barua: On a previouS 
occasion you admitted that we shout-
ed loudly. 

Shri Jawaharla1 Nelu-u: like, if I 
may say so, the hon. Member who is 
putting the question. I do not think 
fundamentally it is correct. Our influ-
ence is very considerable. Sometime3 
we feel that we do not-I would us .. 
again the word 'shout' enough; we talk 
in a more mature way but our basic 
positions are the same as we took up. 

Shri Dem Barna: Greet power 
Chauvinism. 
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Mr. Speaker: Is it due to our in-
ability that Mr. Adlai Stevenson has 
not been able to appreciate our stand-
point or is it that he has that parti-
cular notion. or personal views? 

Shri Jawaharlal Nehru: I regret, tt 
may be our inability to explain some-
trung to Mr. Adlai Stevenson, or It 
may be his inability to understand. 

Shri Bari Vishnu Kamath: Our 
Embassy's public relations in the 
United States is the unfortunate part. 

8hri Barish Chaadra Mathur: Mr. 
Adlai Stevenson is more than a pri-
vate individual being a representative 
of the U.S. Government at the U.N. 

All BOll. Member: He is the Chief 
Delegate. 

8hri Barish Chandra Mathur: May 
know whether this is his personal 

view or it is also the view of the U.S. 
Government? When he expresses 
such an opinion, the world takes it 
to be the opinion of the U.S. Govern-
ment. In the light of the U.N. Res0-
lution just now quoted may I know 
whether the matter has been taken 
up with the U.S. Government rather 
than with Mr. Adlai Stevenson? 

8hri Jawaharlal Nehru: I suppose, 
It is his personal view and not the 
vi_ of the U.S. Govenunent. TM 

matter has not been taken up with the 
U.S. Government. We take it as his 
personal view . 

8hri Barish Chandra Mathur: What 
gives Us to think that it is not the view 
of the U.S. Government? If it is not 
the view of the U.S. Government, 
could we not ask the U.S. Government 
to ask this gentleman to hold his 
tongue? 

Shri Jawaharlal Nehru: The U.S. 
Gove,.nment does not funtion in that 
way. They have not taken Shri 
Mathur's advice as to how they should 
function. 

Dr. Kanen Sen: I want to ask the 
same question asked by Shri Harish 
Chandra Mathur in a dilfercnt way. 
It is a well known fact that Mr. Adlai 
Stevenson has always been an impor-
tant representative of the U.S. Gov-
ernment. What is the reason that the 
Government has taken the statement 
that he made about the invasion ot 
Goa by India as his personal opinion 
and not as the opinion of the U.S. 
Government? 

Shri Jawaharlal Nehru: Mr. Adlai 
Stevenson was speaking at a univer-
sity function-I think, at the Prinoe-
ton University-which has nothing to 
do with the Government. There 
people are in the habit of giving ex-
pression to their personal opinioWl. 
The Government's policies are not 
stated there. We, therefore, presume 
that it was so and we have previously 
too said so. Mr. Adlai Stevenson's 
opinions about Goa are notorious tor 
their wrongness. 

Dr. Sarojilli Mahishi: May I know 
the context in which Mr. Adlai Ste-
venson made this remark that t ~ 
take-over Of Goa by India is an out-
right invasion? 

Shrimatt Lakshml Meaoa: He was 
delivering the Dag Hammarskjoeld 
Memorial Lecture at the Prineeton 
University. 
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Shrl Hem Barua: The hon. M,inis-
ter has said that the U.N. Security 
Council by a Resolution hu o s~  

the emancipation of Goa. 

Shrimati Lakshml Mea .. : I said, 
the General Assembly. 

Shri Hem Barua: That ill all right. 
The General ASliembly has by a lteso-
lution endorsed the m c ~tio  of 
Goa and Mr. Stevenson is the Chid 
U.S. Delegate to the UNO. After tn. 
adoption of this Re.olution when he 
goes about making speeches to the 
contrary, do the Governmert not tnink 
that he is violating the ResolutIon of 
the U.N. General Assembly? 

Shri Jawaharlal Nehru: We do n'Jt 
think so; in any event, Government 
is not going to draw attention to this 
fact. It is up to him to violate it in 
his speech as much as he likes. 

PakistaaJ AmbllSh in KaabmIr 

01199. Shri Harl Vishnn Kamath: 
·Will the Minister of Defence be 
pleased to refer to the reply given to 
Starred Question No. 5911 on the 16th 
March, 1964 and state: 

(a) whether the inquiry by U.N. 
Observers in Kashmir into the recent 
Pakistani ambush of Indian patrolmen 
near the cease-fire line has been 
completed; and 

(b) if so, their findings and con-
elusions? 

The Deput)' Minister in the Minis-
try of Defence (Shri D. B. Chavaal: 
Ca) Yes, Sir. 

(b) The U.N. Chief Military Obser-
ver has awarded a violation of cease-
lire against Pakistan for crossing the 
cease-fire line and for ~ on our 
~ ic  patrol. 

Shri Hari Vishnu Kamath: Is there 
any truth in certain reports to the 
effect that some of the patrolmen 
who were believed to have been kil-
led in the ambush are now prisoners 
in Pakistani territory; if so, has 
Government demanded the return of 
those patrolmen? 

The Minister of c~ (Shrl Y. B. 
Chavan): It is true that there are 
nine persons who are in the captivity 
of Pakistan and we have demanded 
their return. About the killed per-
sons, it seems that 14 persons have 
been killed and their bodies were 
thrown in the Kishenganga River. 

8hri Dari Vishnu Kamath: Has any 
compensation been demanded by the 
Government from Pakistan in respect 
or those who were killed by them in 
this ambush? 

Shri Y. B. Chavan: Yes, we have 
demanded compensation. 

8hri Hali ViBhau Kamatll.: How 
much? 

8hrl Y. B. ChaTan: Compensation 
has been demanded for the families 
of 14 persons who are believed to 
have been killed. 

Dr. L. M. Singhvi: In what way 
have Government satisfied themselves 
that as a matter of fact certain per-
IOns who are alleged to have been 
dead in the ambush or who were 
actually killed are not detained by 
Pakistan? What efforts have been 
made to obtain the list of names of 
those who are at present detained with 
Pakistan? 

8mi Y. B. Chavan: We have got 
only general information about the 
number of persons but we have not 
eat the detailed information about the 
names etc. We shall try to get the 
information from Pakistan. 




